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CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

Reported decision by USA to supply 
Arm. to Pakistan 

SHRI R. V. NAIK (Rauchur): I call 
the attention of the Minister of External 
Affairs to the following matter of urgent 
public importance and request that he may 
make a statemen t thereon : 

The reported decision by the USA to 
supply tanks and other armaments to 
Pakistan and the resultant effect on 
the security of our borders. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): Infor-
mation on the subject was given to the House 
yesterday in reply to Unstarred Question 
No. 418. 

Government have been informed that 
the Government of United States have not 
yet taken any decision to supply arms to 
Pakistan. U. S. Secretary of State has 
informed th« Minister of External Affairs 
that there is no proposal under their consi-
deration to supply 100 tanks to Pakistan 
through Turkey. 

Government have made it clear that arms 
assistance to Pakiltan will increase the 
threat to the security of India, encourage 
Pakistan in its ambitions and demands on 
Indian territory an<l consequently retard the· 
chances of normalization of relations between 
the two countries. It wiil also go against 
the idea of economic cooperation in Asia 
and will add to tension in this Dart or the 
world. 



215 Supply of arms JULY 24, 1969 to Pakistan by USA (CA.) 216 

MR. DEPUTY-SPEAKER: Shri Naik. 

SHRI R. K. NAIK: In view of the well-
known fact that Pakistan is receiving arms 
froms China, Russia and America and also 
in view of the fact that these weapons can 
only be used against India, will the govern-
ment take some steps, diplomatic or other-
wise, to dissuade a friendly country like 
USA from supplying arms to Pakistan? If 
not, what steps do Government intend to 
take to neutralise the arms build up in 
Pakistan as a result of such supplies? 

AN HON. MEMBER: Shri Banerjee 
has come back. 

SHRI S. M. BANERJEE: (Kanpur): 
So what? .. (interruptions) I will physically 
remove all of you from this place. 

SHRI N. SHIVAPPA (Hassan): Sir, he 
is threatening us, law-abiding citizens. He 
must withdraw those words. 

SHRI LOBOPRABHU (Udipur): Sir, 
on a point of order. A member cannot be 
allowed to offer physical threats. 

SHRI S. M. BANERJEE: You cannot 
also shut me out from speaking. 

SHRI LOBO PRABHU: This is no 
place for him. 

SHRI 'So M. BANERJEE: He belongs 
to ICS .•• (Interruptions). 

MR. DEPUTY·SPEAKER: It is very 
unfair to make such remarks, because he. is 
also representing the people of India ... 
(interruptions). 

SHRI RANGA (Srikakulam): Sir, he 
should be asked to withdraw those words 
. .. (interruptions) Otherwise, there is DO 
place for us here. 

MR. DEPUTY-SPEAKER: I will look 
into it. 

SHRI RANGA: Sir, you have heard 
the words just now ... (inturuplions) He has 
used words which are objectionable and 
dishonourable, so far as Members of thi. 

•• Expunged as ordered by the Chair. 

House are concerned, I would like to know 
whether he is good enough to withdraw 
those words. Otherwise, Sir, I would 
request you to expunge those words. 

SHRI S. M. BANERJEE: Let them 
withdraw their ~emarks. 

SHRI RANGA: Have you not heard 
what he said? 

MR. DEPUTY-SPEAKER: I did. That 
is why I warned him. I will go through 
the proceedings. If there is anything un par: 
Iiamentary, I ~ilI pass orders for expunction. 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI D1NEH SINGH): The hon. 
Member's question was whether we were 
taking steps to dissuade America from 
supplying arms to Pakistan. We have been 
making all these effotts so that Americans 
consid er this matter and see the reasona-
bleness not to give arms to Pakistan. 

~1~ ,,"<'f~ (~r ~) 

m<: 'l""r <:\!T ~ I ;;rcmr 'SIT{ ~T f~liI 
;;mil" CIT ~T~ ~ "ITf\!lf I 

MR. DEPUTY-SPEAKER: To all those 
members who are indulging in threats and 
counter· threats. I would appeal not to 
disturb the proceedings of the House. Let 
there not be cross-talks so that the others 
can follow the proceedings. 

SHRI D1NESH SINGH: If the hon. 
Member had heard the reply given by my 
colleague, he would fUnd that no further 
reply is necessary. I only reaffirm to say 
that we are making every possible effort to 
bring it to the notice of the U. S. Govern-
ment tbe undesirability of giving arms to 
Pakistan . 

SHRI R. K. AMIN (Dhandhuka). ·Every 
now and then Government gives an assurance 
tbat they are taking all possible steps to 
see that it does not happen, but it happens. 
Therefore, it raises the very fundamental 
question of our foreign policy as well as 
security. You know very well Ihat the 
main purpose of our foreign policy ought 
to be that the security of India is 
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maintained. But I find that Government 
has not been looking after that for quite 
some time. I will give you one example. 
Only a little while before the end of the 
last Session, I brought to the notice of the 
Speaker, the Prime Minister and the Defence 
Minister by way of a cali-attention notice, 
short notice question and also by writing a 
letter that the Russians, while giving the 
demonstration of Helicopter M-8, refused to 
fly beyond Tejpur saying that NEFA was in 
Chinese territory. I have also pointed out 
that in their pubished map also NEFA is 
shown as a Chinese territory ... 

MR. DEPUTY-SPEAKER: You must 
be relevant. 

SHRI R.K. AMIN: I will -show the 
relevance. Russia calls itself a friendly 
nation but acts in an unfriendly manner. 
We have a dual threat from China and 
Pakistan. The only hope was the {,ISA, 
but now the USA has also started giving 
arms aid to Pakistan. Will the Government, 
therefore, take steps to arrive at some agree-
ment with our neighbour countries like Japan 
and Australia so that, in the event of a war 
with Pakistan or China, at least those people 
will come to our rescue? Secondly, will it 
ensure in our foreign policy without bother-
ing about non-alignment and things -like 
that in the event of a war with China or 
Pakistan, the attitude of Russia and the USA 
should be categorical and definite? 

SHRI D1NESH SINGH: The question 
refers to supply of arms, to Pakistan by the 
USA and not by the Soviet Union. If I 
may say so respectfully, probably the hon. 
Member got mixed up with the country 
that we were discussing Just now. Here, we 
are 'concerned with the possible arms supply 
by the United States, and I shall be very 
happy if the hon. Member will use his in-
fluence also to prevent the USA from giving 
arms aid to Pakistan. 

SHRI VIRENDRAKUMAR SHAH 
(Junagarh): Why does he make this insinu-
ation ? Is he not the External Affairs 
Minister of this country? 

SHRI LOBO PRABHU: Why does he 
not resign? What is he for? 

SHRI RANGA: He should be ashamed 
of saying that. 

SHRI N. K. P. SALVE (Betul): It is. 
most unfortunate that there is an overwhelm-
ing public opinion in the USA that the US 
Government shOUld give arms aid to Pakistan. 
That is primarily because Pakistan has 
carried out a very deft and successful propa-
ganda besmirching the image of our country 
vis-a-v!s the Kashmir problem. Actually, 
they have driven home to the people of the 
USA that we have gone back upon the 
pledged word for holding a plebiscite in 
Kashmir because we are scared tha1 in case 
a free, fair and impartial poll is held, the 
people of Kashmir might not opt in our 
favour. In my recent visit to the USA, I 
found that the people there also think that 
the military government of Pakistan has to 
undo this undemocratically foisted Indian 
rule on Kashmir because we might run 
through entire Pakistan and devour Pakistan. 
This public opinion has a very close nexus 
with the Government policies of giving arms 
to Pakistan. Unless we put an end to this, 
and unless we change the public opillion 
there, this menace of arm< aid to Pakistan 
will not finish. The American mind is quite 
oblivious of the catholicity of the outlook 
of the Indian mind and the tolerance of 
India and they still feel that we a'e not 
reconciled to the emergence of Pakistan and, 
therefore, we may -devour the entire Pakistan. 
May I know whether Government consider 
that this public opinion which is against us 
has got to be changed in the interests 
of stifliQg and preventing the USA from 
giving aid to Pakistan ... 

SHRI VIRENDRAKUMAR SHAH: 
First change the Foreign Minister; then only 
it will be changed. 

SHRI N.K.P. SALVE: If so, what steps 
are being taken in that regard? 

The members of the Indian community 
there also complained to me that our existiQg 
diplomacy there was not proving an adequate 
match to the Pakistan diplomacy. It is not 
because they follow the Scotch whisky diplo-
macy and we follow the nimbnapani diplo-
macy. I have no intention to advise on 
diplomacy. My question is this, namely 
whether Government have, of late, made 
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[Shri N.K.P. Salve] 
any assessment of the performance of the 
Ambassador and whether the hon. Minister 
during his recent visit had satisfied himself 
that the Ambassador was performing his 
task ,·INNi. Pakistan diplomacy so as to 
safeguard Indian interests? 

SHRI DINESH SINGH: Of course, we 
must take into account the public opinion in 
any country with which we are dealing and 
must attempt to place our case before the 
public and try to convince them of our point 
of view, and this has been our effort in the 
USA and this effort has been made by a 
large number of people who have been there. 
who have had opportunities of going round 
and talking to people in different forums, 
and also through the publications that we 
have brought out and the general information 
work that is being done by the mission. 

During my own visit, I took the opportu-
nity to go to different parts of the USA to 
have an "pportunity to speak to the people 
as such. 

The second part of the hon. Member', 
question relates to our Ambassador in 
Washington. That was most unfortunate. 
Our Ambassadors.are representing the country 
as a whole, and if there is any complaint 
that the hon. Member has about them, he 
should bring them to my notice or to the 
notice of the Prime Minister. But to make 
a reference in the House in this manner 
and say that an ambassador is not function-
ing properly only weakens him in his 
functioning. I would beg of the hon. 
Member to consider whether it is desirable 
for him to weaken Indian representatives 
abwad and whether it adds to their function-
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STATEMENT REGARDING THE REPOR· 
TED STATEMENT OF SHRI E.M.S. NAM· 
BOODIRIPAD AND SHRI A.K. GOPALAN 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 

(SHRI VIDYA CHARAN SHUKLA); 
Government have seen press reports regarding 
a joint statement issued in Trivandrum on 
7th July, 1969 by Shri E.M.S. Namboodiri· 
pad and Shri A.K. Gopalan. Government 
have also subsequently seen a copy of the 
statement laid on the Table of the! House on 
July 23, 1969, by Shri A. K. Gopalan, a 
member of this House. 

There are some textual differences 
between the brief press reports of the 
sta'ement and the text of it as laid on the 
Table of the House by Shri Gopalan. 
However, between the two versions of the 
statement, there does not appear to be any 
difference of real significance as regards the 
basic theme of utilising the parliamentary 
institutions for fulfilling what Shri Namboodi· 
ripad and Shri Gopalan have stated as "the 
indispensable task of smashing the bourgeois 
state". 

As the statement reported in the press 
raised serious issues, the Home Minister has 
requested Shri E.M.S. Namboodiripad to 
come over to Delhi so that the matter may 
be discussed with him. There is no doubt 
that the statement of Shri Namboodiripad 
and Shri Gop.lan is against the basic 
principles of the Constitution of India and 
that it puts forward a theory which is the 
very negation of parliamentary democracy. 

SHRI P. RAMAMURTI (Madurai): We 
have asked for a debate. 

MR. DEPUTY·SPEAKER: It could be 
taken uP·separately. 

SHRI TENNETI VISWANATHAM 
(Visakhapatnam): On a point· of order. 
Yesterday some discussion took place 
on this subject and it was not clear what 
procedure would be followed. I thought 
that as a Member of the House was 
involved in the whole discussion, the Order 
Paper would contain .a reference to a state· 
ment or personal explanation to be made by 
Mr. Gopalan also. The Order Paper contains 
nothing and it does not rerer to what has 
happened yesterday. I am not referring to 
the substance or the politics of it. What 
happened to Mr. Gopalan may happen to any 
other Member of any other group in this 
House. Therefore, we want your. guidance 


